73 Written Answers

oy ths  Mnisiry  during 1h2 finun-
sial  year 128889 undar (L

aoads: and

MINMISTER OF STATE
DEPARTMENTS OF
TSN  AND CULTURE
(N THE MIMISTRY OF HUMAN

w E30U2CE DEVELOPMENT
(sHRy L.P, SH AHT): {(a) A
dlated ainount of Rs,

las mid 1ding an amount
'/'S.le 1akhs which was
s :xxz‘ucd farward {rom
15 year, was sanctioned

thz prc Vi
during 19

(p) Sinzz the financial year has
fast come te a closa, the details re-
Ng/.u'd%ng the utilisation are not vet
avaliable,

(.S5.5.R. presswre on India for
signing Noa-Proliferation Treaty

1823. SHRI KRISHNA KU-
MAR  BIRLA Will the
Minisier of SXTERNAL AFFAIKS
b2 pleasad o state

(n) wihsther it is a fact that in
its  renewed efforts, U.S.S.R. hss
bhaen exening pressure on the Go-
vernment of India to sign the Non-
Protiferation Troaly:

{b) whaather it '3 also a fact that
the TJ.S.S.R.’s mounting prassure
to sign ths N‘):'L—?roufuritlou [reaty
s basad  oa the fast that two reac-
tors are proposzd to bz supplicd by
1J.8.S.R. to rhais country including
disposal of waste which may ceme
under their rigid control; and

(C) if 30, ;
the Government of Indn in the

matter ?

whiat ig the reaction of

{10 MAY

1989 ] to Questions T4

THE MINISTER OF STATE
IN THE MINISTRY OF EXTER-
NAL AFFAIRS (SHRI K. NAT-
WAR SINGH) @ (a) and (b) No,
Str,

(c) Does not arise.
Alirlines

Indian without Chief Exe-

cutive

1829. . SHRI
PRASAD :

MAHENDRA
DWWl the Minister
of CIVIL AVIATION AND
TOURlSM be pleased  to state

what gre the r2asons for allowing the
[ndian  Adirtines to remain thhoat
a Chiefl Excecitive when important
decisions like angmentation of fset

are still pending ?

THE MINISTER OF STATE
OF THE MINISTRY OF CIVIL
AVIATION  AND  TOURISM
{(SHEI SHIVRAJ PATIL) :
regalar  incymbent has been ap-
poiitted.

Fraud in Vikram Sarabhai Community
Science Centre

1830. SHRI RAOCF VALIUL-
LAH: Will the Mmister of HUMAN
RESGURCE DEVELOPMENT b2
pleased to state:

(2) whelher i0is o {2
ram Sarabhat Commanity Science
C:atre shmedabad is beaing eiven
A gg.mh by NCERT and the re-
mg 39% by the Goverament
of Guja-at. it sc whether the Cen-
tral Government has appointed anv
Director on the Board of Trustees
of the iastitution, if so, what are
the details thereof;

clothat Vik-

(b) whether it is also a fuct that «
fraud of Rs. 12 lakh was unearthed
three years ago, if so, whether it was
investigated and whether the internal
and external auditors of the institu-
on were called for explanation;



